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Film Development Corporation (NFDC) for making of documentaries/corporate films and
these are made on the requirements of client Ministries/Departments. The amount spent
by DAVP and NFDC on the production of documentary films through empanelled

private agencies from 2015-16 onwards is as under:

(Fig. in ¥ in Lakh)

Financial Year Amount spent by DAVP Amount spent by NFDC
2015-16 376.74 Nil
201617 74261 Nil
2017-18 (tall date) I58.54 273

(¢} The amount spent by Doordarshan on making of documentaries and corporate
films from 2015-16 onwards is nil.

Withholding of funds for Prasar Bharati/Doordarshan

3442, SHRINEERAJ SHEKHAR:
SHRI RAVI PRAKASH VERMA:
Will the Minister of INFORMATION AND BROADCASTING be pleased to

state:

{a) whether Government has withheld the funds of Prasar Bharati and
Doordarshan {DD) for denial by Prasar Bharati/Doordarshan to pay fees to a Mumbai
based private company for coverage of Goa International Film Festival, 2017 and Prasar

Bharati has been compelled to pay salaries to employees from contingency fund;
{by 1l so, the details thereol and the reasons therefor;

{c) 1if not, the details of fund allocated to Prasar Bharati during 2017-18,

head-wise; and

{d) the details of fund released to Prasar Bharati during 2017-18 till date, head-

wise, month-wise and date-wise?

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING (COL. RATYAVARDHAN SINGH RATHORE): (a) No Sir. The Ministry
has released funds amounting to ¥ 2128.58 crore i.e. T (1991.75 crore under Grants-in-
Aid-Salaries and T 136.83 crore for Grant-in-Aid-General for Leave Salary and Pension

Contribution to Prasar Bharati during the current financial year {2017-18).
{(b) Question does not arise.

{c) and {d) The information 1s given in the Statement-I and I1.



469

(1988 TendED)

JO uoTIBaI)) [SUUEY)

uBsIy I0] PIE-UT-SJUBLD)

. Jor 26th March, 2018

[27 March, 2018]

31 588 96LL I¥IOTL, 209
180T L10TTLEL 901 LIOTSOFT 6101 HN
L9GFT L1I0TCIET 06'LL LIOT 0T LLLO [BUHON
11 ol 3 9 [
Iopio IapIio Iapio
UOTIOUBS UCTIOUBS UOTJOUES sjessy [eudeD jo
Jo 21 Jo 2 unoury  Jo 2 Junoury UCT}B2I)) PIE-UT-SJUBID)
2B(] puE o1B(] puB
JUNO Uy Juno ury (uel g
JUD W[BISUL JUD W] BISUL JuS W{BISUL S[IYMISIH) SWBYDg
2B(] puE puz jo 1] JO 101204 [BOUL))
[E10L, JUNOUTY 25823 asBa[y asBa[Y JUNO9oY Jo PBI

Written Ans. to Unstd. Ques...

(o010 UI )

(U] J 2NUAAY 2[IYMNISAT)

PUIDYDS 401D TDATUDD) ABPUN 9[-/ [OF BULINE YDADYS ABSDA] 0] "2jop 11 pasvajad ‘papooyp spunf [0 siojac]

iU uImSs



..for 26th March, 2018

[RATYA SABIHA]

470 Written Ans. to Unstd. Ques...

6ELIT 008 Otk MEES LRV

800 gloceoct 800 300 0000 UB[d UOHOY BIBUUIBMG

000 - - - 66’1 000 HN

000 g = = 100 000 [BUHON

[UUBYD

BUQBI] UnIy Iy

[eIeued pre-ur-juern

SFie 00Tl SLEI 0Lo 859 00'€9 oI ang

rEY 8LOTE080 90’1 LI0TTLEL 10e LIOTSOPT LTl 12744 00'8 HN

[I'ee  BLOTEOSL #6010 L10TTL €L FLEL LIOT SO £F'8 rleh 0065 [BUHCN

[QUUBY) UBSTY 10]

[BIaULD) PIY UT SJUBID

8eel ool 8EE 8eel 00°LL Tvlo J-40g

9cT LOITTLEL 31 LIOTSOFC 80 9l 00T HN

Wl LIOTTLEL 88 LIOTSOFC 00e [l 00°¢T [BUHON
) ol §) 3 L 9 £ 14 € C




Written Ans. to Unstd. Ques...

[27 March, 2018]

Statement-IT

Jor 26th March, 2018 471

The details of funds allocated, released fill date to Prasar Bharati

during 2017-18 under Other Central Expenditure

{Erstwhile Revenue Non-Flan)

(¥ in crore)

Object Head Grants-in-aid-General

Object Head Grants-in-aid -

Grand Total

for Leave Salary and Pension Salaries
Contribution
Budget Revised Budget Revised
Estimates Estimates Estimates Estimates
2017-18 2017-18 2017-18 2017-18
196.70 18596650 2800.00 23283780
Amount Date of Sanction Amount Date of Sanction
released order released order
49175 22,05.2017 892.00 22.05.2017 941.175
100.00 27.07.20017 100.00
198.00 23.08.2017 198.00
198.00 22.092017 198.00
198.00 31.102017 198.00
198.00 01.12.2017 198.00
205.00 22.12.2017 205.00
876550 28.02.2018 275 28.022018 90,405
136.83 1991.75 2128.58

Swachhta Action Plan (SAP)

BE 2017-18

Amount

released

0.02

R.E. 2017-18

002

Date of Sanction

order

12.03.2018




